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18.11.2003 present: The Hon'ble:Smﬂ.'Lakshmi

bb

Swaminathan, Vice-Chairman
The Hcen'ble shri S.K.Naik
Administrative Member.

Mr.G;N.Chakraborty. learned counsel
for the appliCant.

The, 1 rned counsel €or the applica-
n%&Fhat certain developmehbs are
takengplace with the reSpondentg)on
which he would like to get instruc-
tion.

List the case on 19.11;2003 for ad-
mission. ]

Tooi ro.
Meggg;”/’ ' i

vice=Chairfan

1981,2003 Presert : The Hon'ble Smt. Lakshmi

Swaminathan, Vice=Chairman,
The Hon'ble Sri SJK. Naik,

Administrative Member,

farned counsel

Mr. S. Ghosh,

Vice=Chairman

19.11.2003 Present : The Hon'ble Smt. Lakshmi

u

Swaminathan, Vice-~Chairman.

The Hon.ble_ Sri S.K. Naik.
Administrative Member.

Heard Mr. S. Ghosh, learned

counsel for the applicant,

Order passed separately. The

application is disposed of in terms of
the order. No costs.

lianu' | 7522;’//T

Vice-chairmén
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! ' CENTRAL, ADMINISTRATIVE TRIBUNAL
| o GUWAHATI BENCH '

O.he/ReA.Nos' 1i:l 242/2003

DATE OF DECISION 19 11,2003

Oi‘.:'9h9§0mg.‘l...."‘.0.'.00'.'.0...Q..’.‘Q.......;..‘MPLICAIQT(S).

.‘..;.M.r’OOS.‘.AgthhI.‘00..0..'0.'0"..0...0‘.......0.....°Q.ADVOCA1‘E FOR TI-E
Lo | APPLICANT(S).

~VERSUS-

J..UP#?P,?#.?OQIQ.&.QIS.,......................,....JRESPONDENT(§)

."".....0."...0'..'-h.‘........’00..'...“"‘.40;0‘0.ADVOC1\TE FOR TI‘E
' 'RESPONDENT(S).

e g - o

.

[HE HON'BLE MR« SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN,

THE HON'BLE MR. S.K. NAIK, ADMINISTRATIVE MEMBER.

1

i. Whether Reporters of local papers may be allowed to gsee the

! judgment 2.

1" ..
?. To be referred to the Reporter or not> ﬁ@
é. Whether their Lordships wish to see the fair copy of the

” Judgment ?

4. Whether the judgment is to be circulated to the other Benches 7



CENTRAL ADMINISTRATIVE TRIBUNAL
¢ ' GUWAHATI BENCH

!

Original Application No. 242/2003

Date of Order s This the 19th day of November, 2003,

THE HON'BLE SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN.
THE HON'BLE SRI S.K. NAIK, ADMINISTRATIVE MEMBER.

- Mohua Dasg,

D/0 sri Mahendra Das
Resident of College Nagar,
P.O. Bidyapara, District - Dhubri (Assam).

By Advocate Mr. S. Ghosh. « + - Applicant.

=Versus=~

1l The Union of India,
Represented by the Secretary to the
Government of Inida,
Ministry of Rural Area & Development
New Delhi - 110 001.

2. The Agricultural Marketing Adviser,
Govt., of Inida >
Directorate of Marketing and Inspection
NH IV, Faridbad - 121001. '

3¢ The Deputy Agriculture Marketing Adviser
Govt. of Inida
Directorate of Marketing and Inspection
Bharalumukh, Guwahati.

4, The Reginal Director ( NER )
staff Selection Commission,
Rukmini Nagar, P.O. Agsam Sachivalaya,
Guwahati - 6,

e ¢« « Respondents.,

QRRDER

SMTe. LAKSHMI SWAMINATHAN, (V.C.) 3=

s+ Mre. S. Ghosh, learned counsel for the applicant
submits that he does not wish to press this O.A. and seeks

permission to withdraw the same.

Taking note of the above submission, the O.A. is

disposed of,with liberty to the applicant in accordance with

law. No costse

Z&A&ﬂf | qLdég:QQ/:;)@ZJLa )
( SJET’EZEE—;‘ —

( LAKSHMI SWAMINATHAN )
ADMINISTRAT IVE MEMBER VICE CHAIRMAN
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IN "HE”D CENTRAL ADMINISTRATIVE TRIBUNAL’GUWAHATI BENCH
[r[ (An Application under Section 19 of the Administrative Tribunals Act, 1985)
I '
Title of the case 0. A. No. XYy 2 /2002
|
| 1
Mohllua ’Das Applicant
| i‘ - Versus —
Unioh oflindia & Others Respondents
. List of dates and synopsis
L
1997 Applicant passed M.Sc. from Gauhati University in Annexure-1
I chemistry. Page-13
2453 1| Respondent No. 4 advertised for the post of ( One) Annexure-2
April 1999 | Junior Chemist reserve for SC which is laying vacant Page- 14
|| before the office of Respondent No.3.
22.3 20?0 Applicant called for the interview which was Annexure-3
[ schedule to be held on 22.4.2000 Page-15-16
o 5% Sclcction post result was published and in the said Anncxurc-4
Sept;]em%uer selection result the name of the applicant was Page-17
2000 declared selected for the sole post of junior chemist.

25.7.2001 | Applicant submitted representation for the her Annexure-5
| i appointment. Page-18
15.8.2001 | Applicant submitted representation before the R-2 Annexure-6
| | .| Page-19
4 61.'009 Applicant submitted representation before the Chief | Annexure-7
i I Vigilance Officer. Page-20
16.’/}.2@(})3 Chief Vigilance Officer addressed a letter to the Annexure-8
} |5' Respondent No.2 for redressal of the grievances of Page-21

i the pctitioncr. ' :
4.8 .25’00‘ 3 Applicant submitted a representation before the R-2 Annexure-9

L i ' Page-22
5.4.2002 Similarly situated persons approached before the Annexure-

! |. “Hon’ble Tribunal in OA No. 471/2001 and granted 10

| ] relief from this Tribunal. Page-10
Submission:- The applicant submits that being a duly selected candidate for the soie

I

posg of ‘|jJ_unior Chemist and due to non consideration of her appointment to the said post
as s‘uchi the applicant has been deprived of her legitmate expectation and the
respiond!l’ent have acted in an arbitrary, unjust and unfair. In the premises aforesaid it is
prayed ﬁr’our Lordships may be pieased to direct the respondent to appoint the apphcant
inp ursikance to the advertisement and duly selected candidate.

|

|
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iN THE CENTRA&AQMINI’STRATNE TRIBUNAL

GUWAHATI BENCH

(An Application under Section 19 of the Administrative Tribunals Act, 1985)

Title of the case : 0. A. No. ”? /f 2 12002
Mohua Das : Applicant
- Versus -
Union of India & Qthers : Respondents.
| INDEX
SL. No. Annexure Particulars ‘ Page No.
01. Application 1-11
02. - Verification ' 12
03. | - 1 B.Sc. passed certificate 12
04. 2 Advertisement 24-30 April 1999 "4
05. 3 Call letter dated 20.3.2000 1514
06 4 Selection post result ,7
07. 5 Copy of the representation dated 25.7.2001 8
08. 6 Copy of the representation dated 15.8.2002 '9
09, 7 Copy of representation dated 4.7.2003 D
10. 8 Copy of the letter dated 16.7.2003 - 27
11 9 Copy of the representation dated 24.8.2003 D2
12 10 Judgment in OA No. 471/2001 33-28

Filed by
. v

Date: 0?2/, b@‘/ OB
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1& TN THE. CENTRAL ADMINISTRATIVE, TRIBUNAT,

GUWAHATI BENCH : GUWAHATI

ﬁﬁn Application under Section 19 of the Administrative

Tribunals Act, 1985)

|f 0. A N0 AY2 /2002

BETWEEN

Mbhua Das
]
Dﬁo Sri Mahendra Das

‘Résident of College Nagar
I

[P? Bidyapara, District- Dhubri( Assam)

U

e Applicant
QLD“

\‘ i
f
F l

Wqu Union of Indisa,

H

’qurasentad by the Secretary ﬁo the
|

[Gdyernment of India,

1Ministry of Rural Areas & Development

New Delhi-110001.

}THP Agricultural Marketing Adviser,

Gowt. of India
Director of Marketing and Inspection

NH{IV, Faridbad- 121001

1
I
The Deputy Agriculture Marketing Advisor

DLt of India

o

iR

c

S
DS



"pirector of Marketing and Inspection

Bharalumukh,Guwahati.

4. . The Regional Director ( NER )
- staff Selection commission
. Rukmini Nagar, PO assam Sachivalaya

Guwahati-6

e Respondénts.

DETAILS OF THE APPI ICATION

1. particulars of order against which this application is
made.
This application is made against the non consideration
of
appointment to the applicant in pursuance to the
salecﬁ@on to the
post of Junior Chemist following the advertisement
issued in the
| Employment news dated 24-30 April 1999 bearing NO.
1/99-NER,
© F.No.SSCG-A-12024/4/98-Rectt. And also praying for a
direokion

‘ upon the respondents to appoint tha'apblicant to the

post of
Junior Chemist in the office of The Deputy Agriculture

Marketing Advisor Govt. of India Director of Markating



4.2

3
and Inspection Bharalumukh, Guwahati, Department of
Agriculture and Cooperation.

2. Jurisdiction of the Tribunal.
The applicant declares that the subject

matter of this application is well within the

jurisdiction of this Hon’ble Tribunal.

The applicant further declares that this

application is filed within the limitation
prescribed under section-21 of the Administrative

Tribunals Act, 1985.

4. Facts of the case.

4.1 That the applicant is a citizen of India and as

such he is entitled to all the rights, protections

and privileges as guaranteed under the Constitution

of India.

That the applicant passed M.sc. in Chemistry from

Gauhati University in the vyear 1997. She belongs to

& poor Schedule caste Community and After passing

of her M.Sc. she has been searching far job. In the

mean time Staff Selection Commission (NER)

advertised for filing up a post of Junior Chemist

CmeﬁuAL Lag .



which is reserved for schedule cast and lvying vacant
in the office of the Respondent No.3.
Copy of the M.sc. mark sheet is annexed hereto and

is marked as Annexure-1

.2 That vyour “applicant, in response to the
advertisement dated 24-30 April 1999 published in
the Employment News under No. 1/99 NER F.No. S58CG-
A/12024/4/98-Rectt by the Staff selection
Commission submitted an application for the post
of Junior Chemist which is reserved for Schedule
caste and is laying vacant in the office of the
Respondent No.3. Accordingly being an eligible
candidate the applicant was called for the
interview vide call letter date 22.3.2000 and the
applicant appeared before the said interview on
the stipulated dated which was conducted by the

Staff Selection Commission. NER, Guwahati.

A copy of the advertisement dated 24.4.1999 and
call letter dated 22.3.2000 are annexed hereto and
the same are marked as Annexure 2 and 3

respectively.

.3 That the applicant states that she did well 1in
the sald interview and being found suitable, she
was selected for the post of Junior Chemist in the
Directorate of Marketing & Inspection, Department

of Rural Development, Ministry of Rural Areas &



4.6

Development which would be evident from the result
published in the Employment News, dated 9-15
September 2000 wherein the name of the applicant
was shown at serial No.é against the advertisement

No. 1/99-NER

Copy of the result sheet published in the
Employment News 1s annexed hereto and marked as

Annexure—4.

That thereafter Staff Selection Commission
informed the applicant that his name has been sent
to the Office of the Respondent No.2 for
appointment to the post of Junior Chemist but
till today respondent No. 2 did not make any offer
of appointment to the applicant and is silent on

the matter.

‘That it is further stated that the applicant on 25.7.2001 submitted a representation
addressed to the Ministry of Rural Areas and Development Brach, Govt of India, New
Dellii. In the said representation the applicant inter alia prayed for sppoiniment of the
applicant to the post of Junior Chemist in the light of his selection to the post of Junior

Chemist but thereafter the respondents neither took any initiative for appointment of nor

. did they give any reply for appointment of the applicant.

Copies of the Representation dated 25.7.2001

is annexed hereto and is marked as Annexures 5.

!
1
|
}
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That your applicant begs to state that when there
being no progress in the matter of appointﬁent
of the applicant to the post of Junior Chemist in
the pay scale of Rs. 4500-7000, the applicant
submitted another representation on 15.8.2002
addressed to the Ministry of Rural Areas and
Development Branch, Govt of India, New Delhi with
a copy to the Respondent No.2. But till date the
respondents did not take any initiative for
appointment of the applicant. Finding no other
alternative, the applicant submitted a
representation to the Chief Vigilance Officer,
Govt. of the India on 4.6.2003 which was forwarded
by the Chief Vigilance O0Officer Dbefaore the
respondent No. 2 on 16.7.2003 for redressal of
the grievance of the applicant but to no result.
Thereafter applicant submitted another
representation on 4.8.2003 before the respondent
No. 2 for appointment of the applicant but with no
result whatsoever. As such finding no other
alternative applicant approached before this
Hon’ble Tribunal for the interest of justice.
Copies of representation dated
15.8.2002,4.6.2003,1etter dated 16.7.2003 &
representation dated 4.8.2003 are annexed
hereto and are marked as Annexure- 6,7,8 & 9

respectively.
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That vour applicant states that consequent upon
the selection mentioned, other candidates 1in
different department have already been appointead
but in case of the applicant respondents did not
take any action for the reasons best known to
them.

That vour applicant states that the other
similarly situated candidate in the said
advertisement at s1.NO. 3 for the post of
Accountant was also discriminated in not giving
appointment who approached before this Hon’ble
Tribunal through 0A No. 471/2001 for appointment
as per select list and the Hon’ble Tribunal upon
hearing both the parties, directed the respondents

to take necessary steps so that the applicant

could be fitted with the said post. In the similar

facts and circumstances Hon’ble Court may also
direct the respondents for grant of similar
relief to the applicant in the instant cass.
Copy of the Judgment and order datedS5.4.2002
ié annexed hereto and is marked as Annexure-
10.
That due to non consideration of his aﬁpointment
as such, the applicant has been deprived of his

legitimate expectation and the respondents have

“acted in an arbitrary, unjust and unfair manner.
“Having been denied appointment even after the

“applicant was selected and recommended by the

Staff Selection Commission and even after the

4
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12

i

similarly situated persons from the same select
list were appointed in other departmants, the
applicant has been discriminated upon which is‘
violative of Article 14 and 16 of the Constitution
and so also of the principles of natural Justice,
more - so when the post aforesaid is still lving

vacant. Finding no other alternative, the

appli¢ant is approaching this Hon’ble Tribunal for

protection of his rights and interests.

That it is a fit case for the Hon’ble Tribunal to
interfere with to protect the right and interest
of the applicant by passing an appropriate
direcfion upon the Respondents for allowing the
applicant as  Junior - Chemist either in  the
department of Marketing & Inspection D/0 Rural
Development as selected in terms of the
advértisement dated 24-30 April 1999 or

alternatively to the vacant post of Junior Chemist

in the office of the raspondnt No.3.

That this application is made bona fide and for

the interest of justice.

Grounds for relief(s) with leaal provisions,

For that the applicant in  pursuant to the
advertisement issued under Employment News dated

24-30 April 1999 for the post of Junior Chemist in



e

the office of respondent No. 2 came out successful
in the rigorous examination conducted by the §8SC
(NER), Guwahati and declared selected for
appointment to the post of Junior Chemist as per
result declared in the Employment News (Annexure-

4), and as such has acquired a valuable right.

For that the applicant has become over aged for
any other Central Government Jjob and - non
consideration of appointment will cause
irreparable loss and injury to the applicant.

For that the applicant has been deprived of his
legitimate expectation.

For that the non-consideration of appointment of
the applicant is violative of Article 14 and 16 of

the Constitution and so also of the principles of

natural justice.

That the applicant states that he has no other
alternative and other efficacious remedy than td

file this application.

Matters not previously filed or pending with anv

other court

The applicant further declares that he had not

previously filed any application, Writ Petition or
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Suit regarding the matter in respect of which this
application has been made before any court or any
other authority or any other Bench of the Tribunal
nor any such application, Writ Petition or Suit is

pending before any of them.

Reliefs sought for :

Under the facts and circumstances stated above,
the applicant humbly prays that vour Lordships be
pleased to issue notice to the respondents to
show cause as to why the reliefs sought for by the
applicant shall not be granted, call for the
records of the case and on perusal of the records
and after hearing the parties on the cause or
causes that may be shown, be pleased to grant the

following reliefs

That the respondents be directed to appoint the
applicant to the post of Junior Chemist which is
lying vacant in the office of the respondent No. 3
in accordance to his selection following the

advertisement dated 24-30 April 1999.
Costs of the application.
Any other relief or reliefs to which the applicant

is entitled to, as the Hon’ble Tribunal may deem

fit and proper.

- —

.
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10.

11.

12.

11

During pendency of this application, the applicant

prays for the following relief :-

That the Hon’ble Tribunal be pleased to make an
observation that the pendency of this application
shall not be a bar for the respondents to appoint
the applicant to the post of Junior Chemist or in
any-other equivalent post. |

That the Hon’ble Tribunal be pleased to direct the
respondent No. not to fill up one post of Junior
Chemist which is lying vacant in the office of
respondent No. 3 till final disposal of this

application.

This application is filed through Advocates.

Particulars of the I.P.0.

i) I.P.0. No. 16 F01537

ii) Date of issue . 2. 8-10-0

iii) Issued from H G.P.0O., Guwahati.
iv) Payable at : G.P.0., Guwahati.
List f ] .

As stated in the Index.

b



12

I, sri Mohua Das, S/O‘Sri Mahendra Das, aged about 31

vears, resident of College Nagar PO Bidvapara District-
Dhubri, Assam, do hereby verify that the statements
made in Paragraph 1 to 4 and 6 to 12 are true to my

knowledge and those made in Paragraph 5 are true to my

legal advice and I have not suppressed any material

fact.

And I sign this verification on this the

"..,éggiﬁﬁxc....day of October, 2003.
Moo Sayg

éﬁioh M
Y
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M. Sc. ( Final Semester ) Examination in Chemistry
The following are the marks obtained byM/OIIfVV\;\bC’*QROU No...é.?j\...... - 0f--~()~'----
e rreenieans CL«GJ)’)&J) ...... at the M. Sc. ( Final Seniester ) Examination in Chemistry, ‘1997» held in ..... ..;D..Q.C,-. .._.1997..
i’ '_"; e o o : Practical Total of Fourth | Total of Earlvwr 2 Results
. E2 D o & ° ' Semester Semesters A -
< o -— L aape
“ S . 'é = g é R Advance o [|Project Works/Advance Prac- o o 23 ° w
3 g 3 g7 228 Practicai-H v tical- and Literature Survey ad =< S5
3 eE9 O g o O = ———
: 2L CEa 2 | = g 8 .
A © o w ) ~ " v
3 §=2 5 = z 2 § g
p T3E5TE =3 2% 2 3 > 2 .
{18552 l88gs z z e s
: L9z -8 £T <88 . a 2 . g IR S S
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B R N - 2 = g S5 S s Ss o) Eso
‘|2 §E 8 S 53 = g E 2 4% Zz ZZ z E 8z
b EsE : s &2 szl 2| £ |§ 23 | i 27 | 29
:5'- == 0 & .5 O a =& it RS 3 = oy = Oy = oA G} Z 37 &
4 : :
:}g External-80 | Internal-20 External-80 | Internal-20 ) v
| _ _ 2 S2 1
v s | | s |y 129 52| 22 |38 41 ST |78 )
R
f

50-00 ‘ Marks—ompared b .

9006 Marks entered by A]oint/Asstt,‘ 'Cont_mue,-, o B
| Date\ F > 98 17+ 3-

At L R P Datc--- teseevegiesay, ‘Date...--.-.‘.....,.
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(NER-1): ONE, PA TO DIRECTOR : Farm ~
Machinery Taihng & Testing wist, (NERY, -
D/o Agr. & Cot'opata(iqn:) Biswapalb,
Chariali, Sonitpur, Assam. (Vacanc'y‘l
Unraesorvad).

PS: Rs. 5000-8000 Age: 18-25 yrs. (5 yrs.
age relaxation lor Govt. Servants).

EQ : Matniculation or its eqv. with minimum
spaad ol 120 w.p.m. in English Shorthand
and 40 w.p.m. in Eng. Typing.

DQ : Abilty to type and organise technical
reports.

P : Sonitpur, Assam AISL NI

JR : Taking dictation, typing and mainte-
nance of records inciuding conlidential files

| correspondence independently under

Director's inslructions.

(NER-2) : ONE LIBRARY ASSISTANT :
Bolanical Survey o! India, O/o the Scientist-
SE,M/o Environmemt & Forests, Shillong-
3. (Vacancy Reseived lor ST).

PS : As. 4500-7000 Age : 18 to 31 yrs.
(Relaxable upto 35 yrs. lor Govt. Servants).
EQ: (i) Graduata ot any recag. Univ. (i) Deg,
in Library Science lrom any tecog. univ,
DQ: (i) Exp. of work in Modern Scientific
Library (ii} Ability {0 read and wiile HINDI.
1P : Siutlong. Moghalaya, with A1SL

JA Matenaco of Libtiny, nccoasioting,
cataloguing and classilying of books, sci-
entific journals and periodicals etc. re-
ceived in the Library, preserving them with

insectlicides, mainiénance ot tecords and
~gesirnte cutathitg TG e wahy '...J

books etc. to research workers for reler-

[

ence .
“3): ONE ACCOUNTANT: Farm Ma-

chinary Training & Testing instt. {NER), D/
Agr. & Co-operalion, Biswanath Chariali,

Sonitpur, Assam (Vacancy Unreserved). .

PS : Rs. 4500-7000 Age : 18 to 25 yrs.

EQ: (i) Decg. of a recog. Univ. or its eqv. OR
Higher Secandary or its eqv. & shall have
completed Cash & Accounts Training con-
ducted by ISTM. oy
(It) Five yrs. exp. ol Accounts work in a re-
puted establishment.

1P : Sonilpur, Assam AISL @ Nit.

JR: Supervision of Accounts work mainle-
nance of Budgel Estimates and expendi-
ture accounts, submission of returns check-
ing up ol pay bills, contingent bills, GP#
accounts of Group "0’ employees and cash
book etc.

(NER-4) TWO ASSISTANT COMPILER:
Ol/o the Director ot Census Operation,
Meghalaya, Shillong (Vacancy Reserved
lor UR-1;, ST-1).

PS : Rs. 3050-4590 Age : 25 yrs:
(Retaxable by 5 yis. for ST and 10 yrs. lor
Gowt. Sarvant).

EQ: (1) Matriculation or egv. (2) Minimum
speed of 30 w p.m. typewtiting (in English)
OR Proliciency in oparating calculaling
machine, viz, oloctically oparatad hand
modol or Comptamotars OR oxp. in cod-
ing and punching 1n an ollice or tum hav-
ing mechanical tabutation equipment.

1P: East Khasi Hills, Meghalaya with AISL.
JR : Tabulation of Census Datas.

%ER-S) ONE JUNIOR CHEMIST: Dte. of

Marketing & Inspection, D/o Rurat Devel-
opment, Mo Rusal Ajeas & Development,
Branch Head Olffice , Nagpur. (Reserved
tor SC). '

PS : Rs. 4500-7000 Age: 30 yrs.
E£Q: (1) Masters Deg. in - Chemistry OR

Dairy Chemistry or Oit Technology or Food

N “]””1,

ADVERTISEMENT NO. 1/99-NER.
F.No. SSCG-A-12024/4/ 98-Rectt.

Technology liom recog. Univ. or eqv.
on*
m.gc. Deg. with Chemistry as one of the

subjéct of B. S¢. (Hons.) in Chomistey liom
8 rccog. Univ. of oqv. and with 2 yis, exp.in

"analytical work.

IP: Guwahati {Assam) with AISL. .

JR : Chemical analysis ol samples ol afl
agmaik arliclos.

(NER-6) ONE DRAFTSMAN: O/o lhe
Director of Census Operalions, Manipur,
Imphal. (Vacancy Unreservad),

PS : Rs. 4000-6000 Age : 25 yis. (Uplo 40
yrs. for Govi. Servant).

EQ: (1) Malriculation ot eqv.

(2) Diploma in Commercial or Fine Art or
Drattsmanship from a recog. Institution with
some knowledge on drawing maps, chaits
and book covers.

DQ: (i) At least 1 yr. exp. as Draftsman
cum Antist.

(i) Having knowledge of Regional Lan-
gunge (Manipuri).

IP : imphal, Manipur with AISL.

JR: Drawing of maps, chaits and book cov-
ers,

N (NER-7) : ELEVEN COMPUTORS O/ntho

Director of Cotcan Oportions:
(1) Nagaland {ST-2; UR-1),
(2) Meghalaya (ST-1; UR-3) and

() Aitval i€ sl A veaAnG AL
PS : Rs. 4000-6000 Age: 1910 26 yrs. (29
yrs. for OBG, 31 yrs. loi SC & ST).

EQ: Deg. with Economics or Statistics or
Mathematics as a subject lrom any rocog.
Univ.

IP: Kohima, Shillong and Aizwal respec-
tively.

AISL : Nil.

JR : Data Processing, tubulation and
analyse.

NOTE : Candidates may sond their appli-
cations ditcctly to the Regional Director
(NER), Slall Selection Commission,
Rukraini Nagar, P.O. Assam Sachivalaya,
Guwahati-781006. Fees may be paid
thiough CAFS. 1f lee paid through 1POs.
then 1POs may be made payabie to the

-Head Post Otfice Guwabhati.

ABBREVIATIONS USED:

EQ: Essential Qualilication, DQ : Desitable
Quatilication, UR : Unreserved, OBC :
Other Backward Classes, SC : Scheduled
Casle, ST : Scheduled Tiibe, Ex-S. : Ex-
Serviceman, PH : Physically Handicapped
OH : Onthopaedically Handicapped, HH :
Heaiing Handicapped, PS : Pay Scale, IPO:
indian Postal Otder, CRFS : Cenlral Re-
cruitmont Fan Stamps, 1P : Initial Posting,
JA : Job Roquitemonts, Deg. : Degreo, Dip:
Diploma, Agr.: Agricullure, Eqv.: Equiva-
tent, Profi-test: Proficiancy Test, Recog.
Racognisnd, AISL @ All Indin Saivico Ll
ability, Unlv.: Univarsity, Instt: Insiitute,
Eco.: Leonomics, Hons.: Honows, Exp.:
Experience, Exam.: Examination, Subts:
Subjecls/Dte.: Direclorate, Ops.: Opera-
tions, M/o: Ministry of, D/o: Depattment ol,
Q/o,0tlice of.

2. FEE PAYABLE: Rs. 25/- (Rupeus twenty
five only). No fee for Scheduled Caste,
Scheduled Tribe, Physically Handicapped
and Ex-Serviceman. However, no fee con-
cession would be admissible to Ex-S who
would othenvise be considered as Geon-
eral Candidate in terms of para’ 6(viii) of
important {nstructions. Such candidates

APPLICATIONS ARE NVIILD TONTHE FOLLOWING POSIS

would be tequired 10 pay the requisite teo
lon the oxanunabion. Fee concession is nol
admissible 1o sons & daughlors &
dependants of Ex-S. Servico Cleiks in the
tant yoar of \henr colour survico aro 1ot ox-
einpted from payment of fee. Remission of
fee may be a'lowed to those repatriates
from Kuwait/lraq who are not in a position
to pay it.

G) ~m}.&d¢«\
o ’ ‘5)“! gﬁ/*]‘*“\'& (M u,)x\)
(3) P E
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the post, Category Number, and Adwvt. No.
on the post card.

\i(v)/ﬁvo sell-addressed envelopes of

Ocms. x 22 ems size.One of these should
bo ollixed with posinge slamps wonh Ra.
6/-

v} Two slips indicating name and poslal

l’g{gﬂtlmqs

NOTE: Maodi: ol payiment ol (rxnrnivlaliovrf/?,yiyD“Ci""c."'s in favour of claim o SC/ST/

tce has been indicated in para 7 of Impor-
tant Insliuctions.

'(JBCJODi/l-lHjF;]l(;S/Disabled potsons,
vii) Aliésted copiés of certificates showing

3. PRELIMINARY SELECTION: Morg mn age and cda‘dmio(\_?i quakifigptions.

tilling of minimum prescribed quatitications., ' 'vili) Pocuments in supp6Hyat claim of ago-
etc. will not entitle candidates to be called /2 fefaxation (lor categories not covered in

for the interview. Commission may make a
preliminary seleclion of candidates on the
basis of their educalional qualilications,
academic records, percenlage of marks,
etc., and the candidates thus selected will
be required to undergo an interview
(alongwith Profi-test, wherever specified).
The Commission may at its discretion. de-
cide 1o hold a Proficiency-Test in appropri-
ale subjeet tor dny one of the categories of
posts where it is folt necessary, belore the
candidates are called for interview.  The
Proli-test would be In the relevan| subject
which will bo intimatod to the candidatos
in dua cotneen of tima, *

Tho Comunlssion may, at its discietion,
waive holding of proficiency test in those
categories of posts where a profi-test has
been prescribed.

aliis discretion decide tohold a screening
test for any one of lhe categories where it
is feit necessary belore interview/Profi-
ciency Test as por tho following schorne.
The test will consist of ona single papor of
objective-cum-multiple-choice-lype ques-
lions of one hour duration on :

Subject No. of No. of
Quostion  Marks
i) General Intelligence & 50 50
Reasoning
it} General Awaienass 50 50
100 100

QOnly such of tha candidates who qualily in
the scrooning test at the standard fixed by
the Comnunission al their discretion would
be eligible for being called for the inter-
view.

4. HOW TO APPLY : Application must bo
submitted in the lorm published in the Em-
ployment News/Rozgar Samachar dated
24.04.99. The applications may be typed
out in double space or wrilten in hand
neally but format should be the same as
puttshoed.

NO (E : Applications submitted on a tormnt
which is not exactly the same as published
in s advantisemont, aro liablo to bo ro-
jeated summanly.

5. DOCUMENTS TO BE ATTACHED WITH
THE APPLICATIONS:

i) P03 or Central Rocrsitmont Foe Sinmps
attixed and clearly cancefled on tho appli-
cation form.

ii} One recent passport size photograph,
duly signed on the lront by the candidaty
shouid be pasted (NOT STAPLED) one tho
space provided in Application Form. An-
other copy of the same photo should be
retained by the candidate for pasting on
the Atlendance Certificate.

-.iii)Oi\‘e scli-addressed post card duly af-
fixed with an additional 3 Rupoas Stamps,
Tha candidates must indicate the name of

itbm tyi) abbve),
ix) Atlesledbo})ge experience certilicate.
7 L %

x) Candidates inGowt. Service are to al-
tach an undertaking that they have in-
formed in writing their Head of Oftice/Deptt.
that they have applicd lor the examination.
NOTE:

(1) Candidates should note that the Date
of Binth as recorded in the Matriculation/
Sucondary Examination cortiticoto OR sn
equivalent certilicate on the date of sub-
mission of application, will be accepted by
the Commission and no subsoquent re--
quast for its chango will bo concidarnd or
(paantesd,

(2) If the above documents are not submit-

ted alongwilh the application, application

‘will be rejected summarily or al any stane .
s o =

(3) Incomplete or unsigned applications or

applications without photograptviee or late

applications will be rejecled summarily.

(4) A candidate should submit only ono
application against a particular category
of Advt. However, separate applications
can be submitled against different calego-
ries of Advt.

(5) Copies of all attested certilicates should
be clear and legible. Applications with |
illegible copies ol certificates may be rejected
sumimarily.

6. IMPORTANT INSTRUCTIONS:

(1) Usually, the seleclion to the posts will
be made on the basis of an interview. How-
ovot, whotg itis fell nocessary a proficiency
tost may atso be held prior to intorview lor
selecting candidates for the Interview. For
posts of Typists and Stenographers, selec-
tion will be made only on the basis of per-
formance of the candidate(s) in Profi-Test,.
Syllabus of Profi-lest will be mentioned in
the call ietters sent to the candidates for
appearing in the Profi-test. '
Wherever, a profi-test has boon prescribed,
only sush andidatos who obtain a corlain
minimium marks in the proli-test will be
called for inlorviow.

(i) Cantilicates in suppart of educational
qualiticaions must have been obtained
from a recog. Univ./instt./Board.

liiy Closlng date tor the tacaipt ol applica-
tions Is 23.5.99 (5.00 PM).

Iv) Age limlt and Essential Qualifications
as on 23.5.99.

Upper age-limit has already been indicated
above cotegorywise. SC/ST candidates
must submit prescribed certificate in the
proforma given at Appendix lil. Like-wise
OBC candidates must submit prescribed
certificate in the proforma given at Appen-
dix-18. No relaxation is admissible to sons
and daughters of Exs.

Continuod
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No. S5CG~-£--1 2024/ 1 /1) D~ N Er{/(fic,c.é"c‘: /
"Government of Indie '
. Staff Selection Cormission
Deptt. zf Personne' R Traininc
5 Fukrini Necar }
.C. fAssam Sachivalava
Guwahati.78] 00.6:__y ] ‘Date : RR,0%, R0V

B e R LR e ~ e ar amver e gwen

To, . :
Foll Numser. /99 ~NER=5/8 |
: : ) . . ~\ ' D . o
Sub, i~ ¢ Interview for +he pest of.ﬂﬁhlj:z;;“g;agigzzggguﬁ?/"

(Cat. NER- L5 of /avt. Mo, 1/99 — NER_.__)

| Sir/Madam,

With reference to your aprlicstion for recruitrent to the
a@bove rentioned post, I am dirscted tn Tetiuest you to present yourself
3t the office of the :- . '

Rerion»l Director(NE R), -

Staff Selection Commission,

Lukrini Na-oar, N

P.C. /5sam Sachi-alaye,

Guwaha =i - 78100¢,
onRRL 0L, A0V, at K130 AM._. You are also requested to bring the
follewing Adocuments in orioinsl 2longwith 2ttested copies of the same
( if not submitted earlier ). | .

1, Matriculetion’Hic) School/Hi-her Secondary Certificate
showing your date of pirth. v ,
2, /11 other ecaderic degree/Diploma certificate showing

your educational qualificetions and also subjects
studied at verious levels, . : '

3. . Certificate in support of your claim regarding experience
- and certificetes about extre curricular’ activities,

4, ~ In case your belongs to SC’/ST, a certificete from compe-
- tent authority of your district in the prescribed
. proforma if not submitted e-xrlier, s

5, In case of disebled Dsfence / BSF personel, necessary’

: —_ dissbility certificate fror the comrpetent authority.

6. In case of Ex-servicemen discharqge certificate to prove

your claom as an Ex.s,

7. In case you ars already in Covt, depariment and your
~epplication hes not been forwerded throuch proper
channel, NCC frem your erployer. B

8. : Please brina your own Pen, Pencil etc. -
1Y s

K Ty
Adooh

Contd ..2.



No travelling or other expenses will he beorne by the
Commission for attendino *his interview. However, the SC/ST candi -
detes called for the interview will be given TA accerding to Gevt,
orders in force and they will be required to furnish the detail of
journey such as Ticket No. etc, - :

Plesse bring this letter with you when you come for the
interview, Any chence in your eddress should imrediately be informed
tc the Comr ission in writing, civino full details of your candideturs

viz. néme, Foll No., name of the post etc.

In case you fail to attend the intérview, it will be
presured that you ar~ not interested for the pos* and your candidéture
will ba rejected, No further correspcndence will be entertained in
this regard, L : '

closed threé copies of Bio~Data

Please bring th
.of_interview,

b

: e e
~forms_Aduly filled In 8% The Tim

v W e ey

Please ackncwledce the receipt of this;letfer. ‘ ;
‘Yours'faifhfqiiy{ . :

_REGICNAL DIF.EGTCR (KER),

p ; (M. Bergoksin) -
| TAUE T TEITITTT Reglonat Director <

& dgiection ('9'-_-;Quic~a (N, -
BTG TR
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o : . Selection Post Result
Recruitment to the following selection posts have been finalised by the Commission
during the period from 1.4.2000 to 30.6.2000. The recommended candidates have

Sl.
No.

Name and Roll Number of
recommended candidates

Advt.
No.

Cat.
No.

Name of the post/user
office

. these posts :

~ been informed individually by post. Applications of other candidates were also duly
considered but it had not been possible to call them for the interview/select them for

. - . 9. KKR-1/89 2/BG
Name and Roll Numbe#of. : ’

Director of Census Op-
erations Nagaland, Meg-

halaua -Airwal

Sl Advt. Cat. = Name of the post/user

No. No. No. office . recommended candidates -

1. ER-299 ER-6 Woelfare Worker, Office 1. Partha Sarthi Chopdar,
of the Welfare and Cess (OBC), (3010148)

Commissioner, Labour 2. Ananta Charan. Dandapat
Waelfare Organisation (OBC}), (3010094) 10. KKR-1/2000 3/BG
Bhubaneswar Region,
Bhubaneswar.
2. ER-2/99 ER-8 Assistant Compiler, Office *1.Laxmi Kant Mandal,
- of the Director of Census (OBC}, (3010028)
Operations, Ministry of 2. Alok Kumar, (UR) 11. KKR-1/2000 &/BG
Home Affairs, Sikkim. 3310184)
3. M emilla Venkata Subbaiah,
(OBC}, (3010843)
4. Anupam Dutta, (UR)
{3010290)

3. SR-1/98 SR-1 Technical Assistant Indian 1.Padmaja Bhimi Reddy, (UR) 12. 1/99  NWHR-2
Grain Storage Manage- (6710134, » .
ment & Research Institute,

Ministry of Food & Consu-
mer Affairs, Hapur.

4. SR-1/98° SR-2 Law Assistant, Directorate 1. Abichandani Rashmi
General of Mines Safety, Jagdaep, (UR) (6710737)

Ministry of Labour, 13, 1/99 NWR-3
4hanbad.

5. 1/99-NER NER-4 Assistant Compiler, Office 1. Rajib Paul. (UR), (0185)
of Diractor of Cansus Op- 2. Arijt Chakrabarty, (UR),
erations, Meghalaya, (0189)

Shiliong. 3. Tyronal Kharbuli, (ST),
(0104)
1/ ER NER-5 Junior Chemist, Directo- 1. Mohua Das, (SC), (1/99-./
— "7 rate of Marketing & Ins- NER-58) - :
pection, Department of —
Rural Development,
Ministry of Rural Areas &
Development Branch
Head Office, Nagpur. 14. 1/59 NWR-4
7. 1/99-NER NER-7 Computors, Office of the 1. Imkongnungsang, sT), (/.

89-NER-7/32)
2. Ranjon Changkakoty,
(UR). (1/99-NER-7/77) .

Junior Soil Surveyor,
Office of the Soit Survey,
Cfiicer,

All India Soit & Land use
Survey, Ministry of Agri-
cuiture & Co-operation
Bangalore.

Draftsman,

Office of the Director of
Census Operations, Kar-
nataka, Ministry of Home
Affairs, Bangalore.
Assistant Compilers, Dire-
ctorate of Census Opera-
tions, Office of the Regis-
trar General, Ministry of
Home Affairs Trivandrum,
Kerala

Laboratory Assistant,
Central Forensic Science
Laboratory, 3PR & D,
Ministry of Home Affairs,
Govt. of India, Chandigarh.

Investigator Grade-tl (Jr.
Investigator), Labour

. Bureau, Ministry of

Labour, Chandigarh

Calculating Machine
Operalor, Directorate
of Marketing & Inspaction,

"Branch Head Office,

Nannue

1.

N -

. Parag

. Pankaj

Amalan Datta (OBC),
(6210004)

Shivakant Shekhar, {UR)
(6213073) ’

. Biju S. (UR), (6210222)
. Indut M.S. (UR), (6210061)
. Sregja S., (UR), (6210168)

. Riaz S., (OBC), (6210721)

. Atul.Bajaj (UR), (1510014)
. Prameshwar Ram Mehto

(OBC), (1510532)

. Suman Kumar, {UR},

(1510024)
Mishra,
(1510020)

(UR)

. Jaiom, {(UR), (1510031}
. Vandana Malhotra, (UR),

(1510044)
Gera, (UR),

(1510034)

. Vijaya Kumar Mishra (UR),

(1510033)

. Shellendra Singh, (UR)

(1510018)

. Santosh Kumar Goyal,

(UR), (1510032)

. Santosh Kumar Agarwal

(UR), (15" 0002)

. Ajit Kumar, (UR), (151 0036}



Al o N

Anncxurc- éﬁ
To
The Minister,
- Ministry of Rural Areas and Development Branch.
Gowvt. of India, New Dethi

Suh Prayer for appointment of candtdate qelected against a post reqerved for
5.C. by the staff selection commission.

Sir, , . :

o I have the honour to inform you that I have been selected by the staff
gelection commission for the post of Junior. Chemist after proper interview ( Cat
No.- NER-5 of Advt. No. 1/99-. NFR), Roll No. 1/99-NER-5/8) held on 22.4.2000
vide Employment News ( 24" 30™ ) Apnil’99 at Guwahan Assam.

The sclecuon post result - S1. No. -6, Advt No. 1/99 NER, Cat No. NER-
5, Junior Chcmist, Mohua Das ( S.0) ( 1/99-NER-5/8) was published in the
hmplovment News (. 9 _ 15t ) beptember 2000.

_ In this conncctxon, I had a contact with the Head Office at Nagpur, and the
reply was that the office had sent proposal for appointment to the Ministry
Concerned.

Under the circumstance, may I, therefore request to kindly consider my
application and thus help me to get the appointment and thereby oblige.

Yours Faithfully
Sd/--
(Miss Mohua Das)
College Nagar, Dhubri

Enclosure: Dist- Dhubii

Xerox copy of Pin- 783324

1. Advertiscment ) :

- 2. Call letter for interview

3. Post Selection result

Date- 25.7.2001

Place:- Dhubri ( Assam)




Anncxure- (§7
To
The Minister, '
Ministry of Rural Areas and Development Branch,
Gowt. of India, New Delhi :

Sub:- Prayer for appointment of candidate selected against a post reserved for
S.C. by the staff selection commission.

Sir, ) .
I have the honour to inform you that I have been sclected by the staff
selection commission for the post of Junior Chemist after proper interview ( Cat
No.- NER-5 of Advt. No. 1/99- NER), Roll No. 1/99-NER-5/8) held on 22.4.2000
“vide Emplovment News ( 24™- 30™ ) April’99 at Guwahati, Assam.

The selection post.result — Sk No.-6, Advt. No. 1/99 NER. Cat No. NER-
*3, Junior Chemist; Mohua Das ( S.C) ( 1/99-NER-5/8) was publishcd in the
~ Employment News ( gh_15%) September, 2000, '

In this connection, I had a contact with the Hégd Office at Négpur, and the
reply was that the office had sent proposal for appointment to the Ministry -
- Concerned. ' o

Under the circumstance, may I, therefore r'cQﬁest to kindly consider my
application and thus help me to get the appointment and thereby oblige.

Yours Faithfully
Sd/-
(Miss Mohua Das)
. - College Nagar, Dhubri
- Enclosure: ‘ ' Dist- Dhubri
Xerox copy of ~ Pin- 783324
4, Advertiscment
5. Call letter for interview
6. Post Selection result
Date- 15.8.2001 .
Place:- Dhubri ( Assam)

COPY TO- _

Director of Marketing and Inspection,
Agriculture Marketing and Inspection
NH IV, Faridabad- 121001
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To ‘ _
Dr.R.C.,Panda,
Joint Secretary,(TM) & C,V.O,

9th Floor, Paryabaran Bhaban,
CeGo0eComplex,Llodi Foad ,New ..Delhi=110003,

From Miss Mohua Das, M.Sc.

Subject :- Grievance for not being appointed to a _
i post after selection by the Staff Selection
. Lommission . Dated,Dhubri the 4th June,03,

Sir,
I request you to kindlysgo through my following
grievance and take up the matter with the appropriate

authority for. a favodrable consideration and thereby
’ Obliqeo ]

Yours'sincerely,
'ﬁX%@nKLuﬁ— DS

- -
*

Name and address of the
complainant :e

Missoe Mohua-Das’,

College Nagar,Dhubri. _
'P1O.Bidyapara,Dist.Dhubri,Assamo
PIN-783324,

PHoNo. 231518 (03662)

” . ‘ I have not been appointed even. after 24 Yrs after
‘ fy selection by the Regional Director {(NER)Staff Selection
-Commission,Guwahzati,Assam for the post of Junior Chemist
- ( Cat NER 5,Adut No.l1/99 NER vide Employment News 2430
T April,1999) after proper Interview held on 22,04, 2000,

(The Selection post result was published in the Employment
News of 9=15 Sept ,2000,SL.Noe 6 Tat No,NER/5
Fohua Das (Sc)1/9y NIR 5/8 NER=5/8), :
‘Designation end ful) address of the Govt .eauthority aporoval
earlier for redresg:e g .
1/ Union Minister, Ministry of ‘Rural Development Govt.of
Indie,New Zclhi, ‘ . L :
.2) Joint Agri Marketing Adviser,Directorate of Market ing
" and Inspection, wew Secretariat Building, branch Head
" Office,Nagpur ,440-001, , ,
(Documents - enclosed :- ’
-l Attested copy of AFWREL for the post.
ZerAttested copy of Interview Admit Card.
3. Attested copy of Selection post result).
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No. 1 240)] [7172003-Vig,
Glovernment of India
NMinistry of Rural Development

Nk sk ofe

Krishi Bhavan, New Delhi

Dated the Toth July, 2003

The Agricutinral Narketing Adviscr
tothe Government of Iy, _
Directorate of Matketing & Inspection,
NN Baridabad -1 21001

Sub - Public Grievances - Nou-appointment to the post of
lumior Chemist -Petition of Ms. Mohua Das

Sir.

- hamedireeted 1o send-herewith a petition dated 4.6.2003, in
original, reccived trom ivis, viohua Das., Coliege Nagar, Dhubri, for
further necessary action, ’

v ¢

Yours faithfully,

/

(H.C.S: Rawat)
Desk Officer (Vig)

\/,p\ Orwardad 1o Mx, Mohua Das, College Nagar,” P.O.
Bidyapara, Dhabri- 23 IS CAssam) with reference to her pelition_dal_cd
4.0.2003, addressed 1o Dr R.Co Panda, Jt. Secretary & CVO of this
“Ministry. Dircctorate. of Marketing & Inspection is now under the
Cadmimstrative control of the Department of Agriculture & Cooperation.
She may like o contact tha Department or the Agricultural Marketing
Adviser o the Ciovernment of india for redressal ofl:cx'«gx'ic’.\'zxqéc.

’@lh\«‘;ﬁ__,

(H.C.S. Rawar)
Desk Officer (Vig)
- Tel.2338644]

TATTNT T 7 et v - e

et
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To
The Myricultural erkcting Adviser,
to. the Govt.of India,

Director of Nhrketlng and Inspsction. ﬁ':,
N.H.IV,Faridahad-121201. S

From i- ldohua Das, M.Sc. Lollegt Nagar, ,Dhubri,
?.0. Bidyapara, PIN -783324 Dist .Dhubri,Assam,
fh.No. (03667 ) =231518,

Dated,bbubri the 7/ August/?003.'

Sub :i= Non Appointment to thedest of Junipr Chemist .
(Reserved for 3C). ‘

Re«>ected alr, .
{ have to honcur to wforn you that 1 was selected
by thu Staff Sclection Comnls slon for fhe post of Junior

| Chiemist (vide advt.No.NER 5 in the Employment Newis
Lon 24+30 April ,1909) after pxopor interview held on

2/ . 4.'0 Z"./'Jx) .

» The Selection post result was publiwhed in the
Employment News of 9-15 Sept.;zudo, al.uo. 6 Cot No.NER/S
Monia Das (SC) 1/99 HER 5/3. | :

Byt ,Sir, B vcérﬁ have paJ;nd I have not yet réceived
any aoaointmcnt or any in‘oxmatlon abouf the Pogt.

In the mﬁan time, L scnt one - application to the
brlﬁvancn uell under the Mlnlstry of Rural Development
bmmala»niﬁg the Hon-appointment to the above ment ioned
Post. I waf advised by the Oﬂlcvanco bcll office to
Contact YOUT offLu ior the rodrossal of the grievance.

‘vo, tﬂio is my carncst requesf to you to Vindly
cons ider my apolication and help mc.to get the saild
appolotment o5 early as possibrﬁlandvthéreby oblige.

TYours sincerely,
- Documents enclesedi~ '

‘1. Copy of Advt .of the S o

Post (Employment News). —3 ﬂ/m’/(» LQ-**NBO.

2. Copy of Intervew Admit Card.

3. Copy of post zelection . , ‘
result (Employment News)— Sept" 9 =76, 9 0v0.
4. Copy of the :letter from D
Grievance Cell Office.
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.IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH '

Original Application No.471 of 2001

Date of decision: This the 5th dav of April 2002

The Hon'ble Mr Justice D.N. Chowdhury, Vice~Chairman

The Hon'ble Mr K.K. Sharma, Administrative Member

Shri Deepak Das

Resident of Village Chanduria,

P.0. Goalpara, District Goalpara,

Assam. . : --s.s:Applicant

By Advocates Mr M. Chanda, Mrs N.D. Goswami and o
Mr G.N. Chakraborty."

T versus -

B 1. The Union of India, through the

; Secretary to the Government of India,
Minstry of Agriculture, ‘ g
Department. of Agriculture ¢& Cooperation,
New Delhi.

2. The Director, ’
North Eastern Region Farm
Machinery Training and Testing Institute,
Ministry of Agriculture,
Department of Agriculture and cooperation,
Biswanath Chariali, Assam.

3. The Regional Director,
Staff Selection Commission,
North Eastern Region,
Guwahati. -+-...Respondents

By Advocate Mr A. Deb Roy, Sr. C.G.S.C.
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CHOWDHURY.J. (v.C.)
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) ETONY ' issi North - Eastern
‘QV 4 - i\- The Staff. Selection Commission, or Eac
e 4 o
‘! ¢ Regbéﬁf! issued an advertisement No.1l/99~NER inviting
LN &yl A .
W \‘-”ap§lications for a number of posts including the post of
‘ lt;~\/ ST 'C"'\’ . .

L//:>7w' B%%e Accountant, Farm . Machinery Training and Testing
Institute, Biswanath Chariali, Assam on 24-30 April 1999.

The applicant also offered his candidature for the'said
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post. In due course he was called for the intérview and
finally he was selected for the pést. The Staff Selection
Commission (SSC  for 'short) finalised the procés$ of
Seleétion within a period from 1.7.2000 to 27.7;2000 and
recommended the candidature of the applicant against the

post of Accountant in the North Eastern Region Farm

Machinery Training and Testing Institute, Biswanath

Char%ali and notified to that effect. By communication
dated 17.7.2000 the Régionél Director, SSC,.North Eastern
Region advised the applicant to report to the Regional
Director or or betore.24.7.2000 alongwith HSLC Cerfificate.
The applicant accordingly reported in the Office of the
respéndent No.3, bu; he was not giVen any postihgf The
applicant enquired into the matter and came to know that
the post against which he was éélected was abolished due to
long pendency of the selection proceés. Tﬁe applicant élsd
referred to a number of posts in the Department - of
Agriculture and Cooperation 1in the same pay scale Which

Qere;%ying vacant under the respondents where he could be

PRI _ . o ‘
‘akgorbgd. The applicant moved the authority to absorb him

4 : .
in anyf other suitable post. He even made known to the

authority .that he was willing to accept' any other ﬁpost
‘iﬁcluding the post of UDC/LDC which are 'lying vacant.
Failing to get any relief the applicant has moved this
Tribunal by way of the presenc O.A.

2. The SSC submitte its written statement _énd
contended that the selection prdceddre for the posti of
Accountant = was qguite difﬁerent from fhat of' UDC. A
candidate who was oasically selected for the pbsg of
Accountant could not be nominated for the post of UDC
unless the candidate gualified in the graduate level

written examination conducted by the S$SC from time to time.

.
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It was also averred thaf-no'vacéncy.report'tor recruifméht
of ~Accountant in the office of the Pay and Accounts
Officer, Ministry of Surface Tfansport was rééeived by ﬁhe
office. The SSC‘ further .stated that the applicant was
selected only for the‘post of Accountant in the Department
of Agriculturg and Co-operation and therefore, he could
not be nominated for the post of LDC unless he was
qualified in the All India basis competitive Matric Le&el
Examination conducted by the Commission. It wa$ reiteréﬁéd
that 'the ‘applicant was nominatéd for the post of
AcCountant in thevDepartment of North Easteranegion Farm

Machinery Training and Testing Institute. Ministry of

z““Agriculture since he was qualified only for that pdst. The

\

%% respondent Nos.l and 2 did not submit any written
L Tt . . . o b

;aﬁémeb}. Mr A. Deb Roy, learned Sr. C.G.S.C., howé&ef:
: ‘ﬂg :

fore us a draft copy of the written statemgnt

plagedl
’ ipdicatyng the stand of the Department. In the said
"~:<'x‘,"., T S : '

-

o whitgéh statement the respondent Nos.l and é Stated.thét
the Go&érnment of India created 23 regular temporary-bésﬁs.
of Group A, B, C and D including one post of Accadntant
(Group C) in the pay scale of Rs.4500-7000. In ordéf‘td
fill up the post, the Under Secretary to the Government bﬁ‘
India, Ministry of Public Gfievance$ and ‘Pénsions} -ﬁew
Delhi was requested vide letter dated 5.11.1997 either ﬁo
sponsor a suitable candidate for the pbst or to issue No

‘ Objection Certificate. The Ministry of PG -and PgnsiQns

\V/,\/;v/ issued the No Objection Certificate vide their. Ieptér
dated 27.1.1998. Accordingly, a requisition :Qas .pléced
before the Regional Director: (NER), 88C, Guwéhati vidé

letter dated 12.2.1998 with a request to select a suitable

candidate for filling up the post in the Institute. Since
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the SSC took a long time to select the candidate and as

the post of'Accountant remained vacant for a long period
of timé, in view of the Governmént instructions thélpost
stood abolished. However, the SSC by .lettefnbdated
27.7.2000 sponsored the name of the applicant for the
post, but the post . could not be offered to him since iﬁ
stood abolished as . per the standing Gerrnment
instructions and the papers received from_ the SSC,
Guwahati were returned to the Commission vidé»lettef dated'
30.10.2000. It was stated that since the poéﬁ ~of
Accountant was duly abolished by the Goverﬁment of India
and no offer of appointment was issued to the éppiicant,
the qguestion of not‘allowing him to join the post-did not
arise. It was also stated that thé Institute had wifhdrawn
the requisition submitted to the SSC, Guwahati for
recruitment to the post of UDC. The post of UDC was ﬁilled
"“b?‘9£?m°ti°“ and thgre was no vacant post "of UDC.;n the

,:/- L . - \‘\" - . . . . .
S '~@ﬂiﬁﬁﬁ$i£ﬁ§€. As regards the claim of the applicant for

f \

£ @ «x, R B . . e
ﬁ§b§0'b1ng him against the post of LDC, the respondent

R

" ‘ L . ) . ‘
» ngos.l<a¢ 2 indicated in the written statement.that the
¢ ‘&Y'j‘:'x .\‘ &@"‘ . H ‘ .
< ~_.Ipstitute had, in fact, written a letter dated 10.8.2001

"4 @\ S
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*ﬁksf* tdﬁ% e Regionai Director (NER), Guwahati with a copy to:
&AN/\K » " the applicant, requesting that the dossier of the

applicant be returned to the Institute to adjust the
applicant to .the  post ‘of LDC. The applicaﬁt by his
representation requested the Instituté to adjhst'-him
against the post of LDC. According to the respdndéht Nos.l1
and 2 if the said adjustment is_allowéd‘by the SSC'the
institute did not have any objection to adjugﬁ” the

applicant against the post of LDC.
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appiicant and also Mr A. Deb Roy, learned Sr. C.G.S.C. et
length. From the facts enumeraeed above it is apparently
-clear that the post was duly notified and the applicant was
found gqgualified for the post adverpised. Thebonly reason
for not appointing the applicant .as was mentioned .by .the

department was that the post was abolished in view of the

Government Instructions. By communication‘datea'24.7.2001

the resnondent Nos.l and 2 indicated that in view of the
abolition of the post of Accountant the applicant could not
be appointed though by letter dated 24;4;2001 fhe
department requested the competent authority to revive,the

post of Accountant and the respondents were awaltlng the

reply. The materials also 1nd1cate about the ex1stence of

the post of LDC in the department, 1in which post the

‘respondents were willing to accommodate the applicént

P subject to clearance by the SSC. The post stood abollshed
e A

f /

24$§m1g1§m041ew of the Government of India O.M. dated 27.3. 2000 ‘on
NG

2 th

vspj e that the post was-1y1ng vacant for a long t;me.

&= as per’

”\“

the - clarlflcatlon by the Department if a’post~is

\$@~ - held in abeyance or remains unfilled for a perlod of onev

-B
year or more, it would be deemed to be abollshed.

The same clarification also indicated that if the post is

required subsequently, the pteecribed precedure for
creation of new posts will have to be HfolIOWed. The
materials also indicate that neceseity of the post _Qf
Accountant is not disputed. The existence of the post is
justified on account of the workload in the aebartment. In

the circumstances, in our view there is valid reason for

reviving the post of Accountant. The applicant already went

through the process'of selection and he was selected for

3. We have heard Mr M. Chanda, learned counsel for the

25
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‘{ﬂ the post. If there was delay in the selection pfbcess teh

applicant could not be blamed for that.
4. ' For the all the reasons scated above, we are of

the opinion that the case of the appllcant who was duly

selected is to be con51dered for appOLntment to the post of

of Accountant and for that purpose all the concerened
authority should take necessary steps to revive the post

with the sanction of the competent authority. The competent

“authority should accordingly pe moved by the reSpOndents 20

that the applicant could be fitted with any of the post of

Accountants. Till the aforesaid exercise is completeﬁ,
the respondents may work upon and explore the p0351bility
of accommodating the applicant in the post of LDC since the
respondent Nos.l and 2 were willing to adjust the applicant
agalnst the post of LDCvsubject to the clearance given by

the SSC and since the appllcant was already sélected for a

higher post and he fulfilled %he quallflcatlons, the ssc

may consider his case for g1v1ng the approprlate 1nd1cation
for adjustment in the absence of any statutory 1mped‘ment
so that the applicant.may be engaged 1in the post of LDC,
which post is vacant and the respondents are in need of the
same. The respondents are accordingly dlrected to resolve
the situation so that the appllcant may be app01nted o the
of LDC till further clearance comes for the post of

;\xtant for which post he was already selected.

Subject to the above observation the applibation
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